NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 08.04.2021 (THURSDAY)
COURT -1V (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Admission (After Notice)

1. Comp. App. (AT) Dwarkadhish Sakhar Karkhana Ltd. | Shiv Kumar Suri
(Ins) No. 233 of Vs.
2021 Pankaj Joshi & Anr.
2. Comp. App. (AT) Power Finance Corporation Ltd. Deepak Khurana Fereshte Sethna
No. 16 of 2021 Vs.
Entega Ltd. & Ors.
For Hearing
3. Comp. App. (AT) CFM Asset Reconstruction Pwt. Ruchi Konhli Dhaval S.
(Ins) No. 05 of Ltd. Deshpande-R1 &
2021 Vs. R3
Vishram Narayan Panchpor Amir Arsiwala-
Resolution Professional & Ors. R2
02:00PM
For Hearing
4, Comp. App (AT) | NCC Ltd. Tejas Chhabra Vijay Kaundal
(Ins) No. 426 of Vs. Y. Suryanarayana-R1
2020 Golden Jubilee Hotels Pvt. Ltd. & Ors. Pankaj Vivek-R2
Gyanendra Kumar-R3
P. Badri Premnath-R4
Robin Grover-R5
Arijit Mazumdar-
With R11
5. Comp. App (AT) | Consolidated Engineering Company Kumar Anurag Singh | Vijay Kaundal

(Ins) No. 430 of
2020

Vs.
Subodh Kumar Agarwal & Ors.

With

Y. Suryanarayana-R1
Pankaj Vivek-R2
Kamalika
Bhattacharjee-R5
Arijit Mazumdar-R11




6. Comp. App. (AT) | Infinity Interiors Pvt. Ltd. Kumar Anurag Singh | Vijay Kaundal
(Ins) No. 432 of Vs. Y. Suryanarayana-
2020 Subodh Kumar Agarwal & Ors. R1
Pankaj Vivek-R2
Kamalika
Bhattacharjee-R5
With Arijit Mazumdar-R11
7. Comp. App. (AT) | Laxmi Narayan Sharma Sumedha Chadha Y. Suryanarayana-R1
(Ins) No. 438 of Vs. Pankaj Vivek-R2,
2020 Subodh Kumar Agrawal, Resolution R3, R5, R6, R8 & R9
Professional, Golden Jubilee Hotels Pvt. Kamalika
Ltd. & Ors. Bhattacharjee-R10
Robin Grover-R5
With Arijit Mazumdar-R11
8. Comp. App. (AT) | Ahuja Furnishers Pvt. Ltd. Kumar Anurag Singh | Vijay Kaundal
(Ins) No. 710 of Vs. Y. Suryanarayana-R1
2020 Subodh Kumar Agarwal & Ors. Pankaj Vivek-R2
P. Venkat Reddy-R3
P. Badri Premnath-
R4
Robin Grover-R5
With Arijit Mazumdar-R11
9. Comp. App. (AT) | EIH Ltd. AvrijitMazumdar Pankaj Vivek
(Ins) No. 336 of Vs.
2020 Subodh Kumar Agrawal & Ors.
Copy to: -

By the order of Hon’ble Acting Chairperson

1. Notice Board
2. Website: www.nclat.nic.in

-sd/-
Registrar



http://www.nclat.nic.in/

